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Supreme Court   [1] 
Gujarat Urja Vikas Nigam Ltd. v. Green Infra Corporate Wind Power Ltd., (Dr D.Y. Chandrachud, 

C.J. and P.S. Narasimha, J.), 2023 SCC OnLine SC 2487 
  
Allahabad High Court   [35] 

Ajay v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5458 
Anees Mohammad v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 5454 
Arya Kanya Pathshala Inter College v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine 

All 5473 
Ashesh Kumar Chaudhary v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5471 
Ashok Yadav v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5451 
Chandramohan Patel v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5470 
Dipanshu Yadav v. State of U.P., (Salil Kumar Rai and Zafeer Ahmad, JJ.), 2025 SCC OnLine All 

5465 
Hemraj v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5474 
Jitendra Kumar Gupta v. Learned Rent Tribunal, (Pankaj Bhatia, J.), 2025 SCC OnLine All 5466 
Kailu Yadav v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5457 
Kamal Deep v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5459 
Ketan Mudgal v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5479 
Ketan Mudgal v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5482 
Kiran Devi v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5480 
Lyakat Ali Khan v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5472 
Mughuna Devi v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5478 
Nazim v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5455 
Panmati Devi v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5477 
Pappu v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5464 
Rajesh Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5468 
Rajneesh Jaiswal v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5460 
Raju Varma v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5462 
Ram Prakash v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine 

All 5469 
Rammurat v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5476 
Ramsurat Rajput v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5453 
Rupesh Kumar Rastogi v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5461 
Sateesh Chandra Rai v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5467 
Shabnam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5456 
Shlpee Katiyar v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5475 
Sudama v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5481 
Suraj Singh v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5463 
Tariq v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 5449 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858620
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Union of India v. Bhular Construction Co., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 5448 
Varun Singh v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5452 
Vipin Kumar v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 5450 

  
Andhra Pradesh High Court   [40] 

Anu Priya v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3153 
Badugu Dileep v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3144 
Bajaj Allianz General Insurance Co. Ltd. v. B. Siva Reddy, (V. Sujatha, J.), 2025 SCC OnLine AP 

3157 
Bajaj Allianz General Insurance Co. Ltd. v. Thangirala Venkateswara Rao, (V. Sujatha, J.), 2025 

SCC OnLine AP 3156 
Bhavesh Luja Bhai Pargi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3146 
Chakali Midde Nallanna v. State, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3163 
Chapala Rama Subba Rao v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 3164 
D. Chandraiah v. Kumar Viswajeeth, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine 

AP 3136 
Danish v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3147 
Dudekula Kullayappa v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3168 
Eepu Dhanaraju v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3149 
Gollavilli Durga Prasad v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3151 
Gorla Nanaji v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3150 
Jhaishna Technologies (P) Ltd. v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC 

OnLine AP 3165 
K. Rajasekhar v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3174 
Kalluri Kalyani v. Mudumala Rama Krishna Reddy, (Venuthurumalli Gopala Krishna Rao, J.), 

2025 SCC OnLine AP 3160 
Kocho Gopal v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3139 
Kommisetty Saraswathi Devi v. Trivedhi Subramanyam, (Dr Y. Lakshmana Rao, J.), 2025 SCC 

OnLine AP 3155 
M. Kasi Divya Surekha v. Marthi Bhanu Prakash, (Venuthurumalli Gopala Krishna Rao, J.), 2025 

SCC OnLine AP 3161 
Mohan Naidu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3148 
Moideen Kunhi K.K. v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3140 
Naga Lakshmi v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 

3166 
National Insurance Co. Ltd. v. Paidikalva Mariyamma, (V. Sujatha, J.), 2025 SCC OnLine AP 3158 
National Isnurance Co. Ltd. v. Satyanarayana Cotton Industriesdied, (Harinath N., J.), 2025 SCC 

OnLine AP 3135 
P. Baktavatsalam Naidu v. Paladugu Jayasree Tirupati, (T. Mallikarjuna Rao, J.), 2025 SCC 

OnLine AP 3154 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858673
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Puppala Venkata Suryanarayanamma v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 
3173 

R. Gopal Rao v. APS Welfare Residential Education Dept. Hyd., (Maheswara Rao Kuncheam, J.), 
2025 SCC OnLine AP 3171 

R. Sivaramudu v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3167 
S. Naveen Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3141 
Sanaga Ashok Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

3170 
Sankar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3152 
State of A.P. v. Reddolla Kuruva Sidda Reddy, (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 

3137 
Sunkara Naresh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3143 
SVK Enterprises v. Sreenivasa Agencies, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine 

AP 3138 
Therompicherla, Primary Agricultural Coop. Society Ltd. v. State of A.P., (Maheswara Rao 

Kuncheam, J.), 2025 SCC OnLine AP 3172 
U. Phani Kumari v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3162 
Uppala Triveni v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3145 
Usirisetty Venkateswara Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC 

OnLine AP 3169 
Vallepalli Subba Rao v. Kondareddy Lakshmipathi, (Venuthurumalli Gopala Krishna Rao, J.), 

2025 SCC OnLine AP 3159 
Vantala Panthulu Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3142 

  
Bombay High Court   [35] 

Asif Khan v. Union of India, (Suman Shyam and Shyam C. Chandak, JJ.), 2025 SCC OnLine Bom 
3023 

Chandani Satardekar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 
OnLine Bom 3044 

Cosmopolitan-1 (Safal Complex) Coop. Housing Society Ltd. v. Rakesh Talwar, (Milind N. Jadhav, 
J.), 2025 SCC OnLine Bom 3040 

Dhansingh v. Sandusingh, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 3021 
Girishkumar Ramkishor Khandelwal v. Gredwell Castings (P) Ltd., (Gauri Godse, J.), 2025 SCC 

OnLine Bom 3025 
Hema Suresh Supekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3033 
Hussain Olia v. Shamina Ghadiali, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 3048 
Ikramullah Habibullah Ansari v. State of Maharashtra, (G.S. Kulkarni and Manjusha A. Deshpande, 

JJ.), 2025 SCC OnLine Bom 3035 
J.K.G. Associates v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3024 
Juniper Hotels Ltd. v. Provident Fund Commr.-I, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 

3022 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858702
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Karmyogi Swargiya Dr. Shivajirao Patil Nilangekar Taluka Eksangh Kruti Samiti v. State of 
Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC OnLine Bom 3020 

Laxman Venkatesan v. State of Maharashtra, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 3034 
Maharashtra State Electricity Distribution Co. Ltd. v. Vardhaman Mishrilal Lunkad, (Milind N. 

Jadhav, J.), 2025 SCC OnLine Bom 3027 
MHADA v. Jaya Santosh Andhar, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3039 
Municipal Corpn. for City of Kalyan & Dombivli v. Tarabai Gulab Rajpure, (Milind N. Jadhav, J.), 

2025 SCC OnLine Bom 3032 
Nafiyaj Shaikh Mamlekar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 3019 
Nandini Nandu Alornekar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 3045 
Narayan Sitaram Mayekar v. Ladu Dattaram Parab, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 

3046 
Parmanand Jaiswal v. State of Maharashtra, (Anil S. Kilor and Ajit B. Kadethankar, JJ.), 2025 SCC 

OnLine Bom 3030 
Pay Pal Payments (P) Ltd. v. CIT, (G.S. Kulkarni and Somasekhar Sundaresan, JJ.), 2024 SCC 

OnLine Bom 4283 
PayPal Payments (P) Ltd. v. CIT, (G.S. Kulkarni and Somasekhar Sundaresan, JJ.), 2024 SCC 

OnLine Bom 4282 
PayPal Payments (P) Ltd. v. CIT, (K.R. Shriram and Dr Neela Gokhale, JJ.), 2023 SCC OnLine Bom 

3295 
Poojalaxmi Angad Ghule v. Angad Ghule, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 3042 
Pradeep A. Runwal v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine 

Bom 3026 
Process System Engineers India (P) Ltd. v. Ajinkya Nandkumar Kurhade, (Milind N. Jadhav, J.), 

2025 SCC OnLine Bom 3029 
Ramdhari D. Mishra v. Slum Rehabilitation Authority, (Milind N. Jadhav, J.), 2025 SCC OnLine 

Bom 3028 
Sadhana Krishnakumar Pande v. Ramesh Ganesh Rakhe, (Milind N. Jadhav, J.), 2025 SCC OnLine 

Bom 3038 
Sahebrao Shivram Kand v. METALYST Forging Ltd., (Milind N. Jadhav, J.), 2025 SCC OnLine 

Bom 3031 
Shekhar Prabhakar More v. MHADA, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3036 
Siemens Healthcare (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine 

Bom 3037 
Sony Pictures Networks India Ltd. v. State of Maharashtra, (Jitendra Jain, J.), 2025 SCC OnLine 

Bom 3047 
Surbhi Bhatia v. Ameet Kasturilal Luthrra, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 3041 
Suvarna P. Runwal v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine 

Bom 3049 
Tulsidas Yeshwant Kawlekar v. Village Panchayat of Piligao, (Bharati Dangre and Nivedita P. Mehta, 

JJ.), 2025 SCC OnLine Bom 3043 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858725
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858722
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Vikas Kamalakar Walawalkar v. Salt Commr., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 
2025 SCC OnLine Bom 3018 

  
Chhattisgarh High Court   [36] 

Abhishek Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 
OnLine Chh 8745 

Basdev Chakravarty v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 
SCC OnLine Chh 8757 

Chergibai Netam v. Pratap Sikdar, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 8753 
Devkumar Sahu v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 8754 
Drupat Sidar v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 8747 
Ekta Sharma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 8763 
Govindram Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 8751 
Indian Agro & Food Industries Ltd. v. Abdul Amin, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine 

Chh 8732 
Jitendra Gupta v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 

SCC OnLine Chh 8743 
Jitendra Kumar Jaiswal v. Govind Soni, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 8734 
Kailash Malghani v. R.C. Lalwani, (Rajani Dubey and Sachin Singh Rajput, JJ.), 2025 SCC OnLine 

Chh 8752 
Kole v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 8741 
Mahendra Pal Padwar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 8761 
Manish Kumar Gupta v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 8762 
Mehendi Hussain Ansari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 8748 
Narayan Soni v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 8740 
Naresh Sinha v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 8758 
Onkar Singh v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 SCC 

OnLine Chh 8739 
Peminbai v. Lakhan Lal, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 8756 
Pragati Mahila Nagrik Sahakari Bank Maryadit v. A. Channeya, (Deepak Kumar Tiwari, J.), 2025 

SCC OnLine Chh 8729 
Rajkumar Singh Porte v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 8749 
Rakesh Pradhan (Dr.) v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 8760 
Ram Dev Tiwari v. Harishankar Maheshwari, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 

8728 
Ramadhin Sinha v. EPFO, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 8759 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858782
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858809
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Ramesh Kumar Dewangan v. Brajesh Gaurha, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 
8733 

Sanjay Kumar Rathore v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 
8746 

Sharad Kumar Chaube v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 
2025 SCC OnLine Chh 8744 

Sirti Darro v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 SCC 
OnLine Chh 8737 

Somit Kumar Sahu v. Mangilal Rathi, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 8735 
State of Chhattisgarh v. X1, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 

8750 
Suraj Kumar Dhruv v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 8755 
Tuneshwar Lodhi v. State of Chhattisgarh, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 2025 

SCC OnLine Chh 8742 
Vijay Kumar Tiwari v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 

8736 
Vikas Keswani v. Sulabh Israni, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 8731 
X29 v. Saurabh Parche, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 2025 SCC OnLine Chh 

8730 
xxx v. State of Chhattisgarh, (Rajani Dubey and Sachin Singh Rajput, JJ.), 2025 SCC OnLine Chh 

8738 
  
Delhi High Court   [40] 

Ajay Kumar Nayyar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5749 
Ajay v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5759 
Amrawati Bharadwaj v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 5778 
Armour Security India Ltd. v. Commr. (CGST), (Yashwant Varma and Harish Vaidyanathan Shankar, 

JJ.), 2025 SCC OnLine Del 5786 
Ashwin Murli v. ONGC Ltd., (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 5771 
Bharti Bahuguna v. KVS, (Navin Chawla and Shalinder Kaur, JJ.), 2025 SCC OnLine Del 5781 
Deepak Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5751 
Dheeraj v. State (NCT of Delhi), (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 5758 
Enamul Haq v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 5764 
GL Litmus Events (P) Ltd. v. DDA, (Jasmeet Singh, J.), 2025 SCC OnLine Del 5772 
Gulam Nabi v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2025 SCC OnLine Del 5747 
Hemant Khandelwal v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5785 
Himanshu v. TCNS Clothing Co. Ltd., (Amit Mahajan, J.), 2025 SCC OnLine Del 5782 
Jahangir v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 5784 
Kailash Kumar v. State (NCT of Delhi), (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 5757 
Krishna Kumari v. Surender Singh, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 5763 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858783
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859166
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859148
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Mitraj Business (P) Ltd. v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC 
OnLine Del 5775 

Monika Tiwari v. State, (Vivek Chaudhary and Shalinder Kaur, JJ.), 2025 SCC OnLine Del 5783 
Nisha Sharma v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 5777 
Onkar Infotech (P) Ltd. v. Delhi International Airport Ltd., (Subramonium Prasad, J.), 2025 SCC 

OnLine Del 5766 
Pankaj Aggarwal v. Meenakshi Dubey, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine 

Del 5770 
Pramod Singh v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5762 
Pramod v. State (NCT of Delhi), (Ajay Digpaul, J.), 2025 SCC OnLine Del 5752 
Puneet Dua v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5760 
Rajat Joon v. Rajinder Singh Joon, (Purushaindra Kumar Kaurav, J.), 2025 SCC OnLine Del 5768 
Ramacivil India Construction (P) Ltd. v. NBCC (India) Ltd., (Manmeet Pritam Singh Arora, J.), 

2025 SCC OnLine Del 5765 
Ramesh Kumar v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 5776 
Roger Shashoua v. Mukesh Sharma, (Prathiba M. Singh, J.), 2025 SCC OnLine Del 5773 
Satyawan Sehrawat v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 5750 
Securities & Exchange Board of India v. CRB Capital Markets Ltd., (Prathiba M. Singh, J.), 2025 

SCC OnLine Del 5753 
Sharjeel Imam v. State (NCT of Delhi), (Navin Chawla and Shalinder Kaur, JJ.), 2025 SCC OnLine 

Del 5756 
State (NCT of Delhi) v. Ajay Daniel, (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 5755 
Surjeet Singh v. Swamberjeet Singh, (Manmeet Pritam Singh Arora, J.), 2025 SCC OnLine Del 

5769 
Tasleem Ahmed v. State (NCT of Delhi), (Subramonium Prasad and Harish Vaidyanathan Shankar, 

JJ.), 2025 SCC OnLine Del 5754 
Union of India v. Devendra Singh, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC 

OnLine Del 5779 
Union of India v. Sanjiv Kumar Bakshi, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC 

OnLine Del 5774 
Union of India v. TS Ashish Chopra, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC 

OnLine Del 5780 
Vikas Neminath Chavan v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC 

OnLine Del 5748 
Vishal Mehra v. State, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5761 
Zepto (P) Ltd. v. Owner of Domain Name Zeptonowindia.Com, (Manmeet Pritam Singh Arora, J.), 

2025 SCC OnLine Del 5767 
  
Gauhati High Court   [20] 

Amzad Ali Khan v. State of Assam, (Sanjeev Kumar Sharma, J.), 2025 SCC OnLine Gau 4185 
Deepak Gyadi v. State of A.P., (Soumitra Saikia, J.), 2025 SCC OnLine Gau 4196 
Diktup Yukar v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 4180 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859167
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859152
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859138
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859141
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002859163
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Er Kipa Gagung v. State of A.P., (Soumitra Saikia, J.), 2025 SCC OnLine Gau 4194 
Gaurav Upadhyay v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2025 

SCC OnLine Gau 4189 
Jawahar Purbey v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 4192 
Jomge Dulom v. State of A.P., (Soumitra Saikia, J.), 2025 SCC OnLine Gau 4198 
Khatwang Wangjen v. State of A.P., (Soumitra Saikia, J.), 2025 SCC OnLine Gau 4195 
Lalsangzuali v. Lalrohlua Zadeng, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 4193 
Nitai Kangsa Banik v. Union of India, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 4190 
P.C. Vanlalawmpuia v. State of Mizoram, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 

4191 
Ram Lochan Choudhury v. State of Assam, (Michael Zothankhuma and Kaushik Goswami, JJ.), 

2025 SCC OnLine Gau 4186 
Rigo Bam v. State of A.P., (Soumitra Saikia, J.), 2025 SCC OnLine Gau 4199 
Tamchi Wadie v. State of A.P., (Soumitra Saikia, J.), 2025 SCC OnLine Gau 4197 
Tarh Gumin v. Union of India, (Soumitra Saikia and Budi Habung, JJ.), 2025 SCC OnLine Gau 4187 
Yaniak Ramsing v. State of A.P., (Soumitra Saikia and Budi Habung, JJ.), 2025 SCC OnLine Gau 

4188 
Yukar Takom v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 4182 
Yukar Tath v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 4183 
Yukar Tem v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 4181 
Yukar Teshi v. State of A.P., (Budi Habung, J.), 2025 SCC OnLine Gau 4184 

  
Gujarat High Court   [41] 

Akashbhai Ashokbhai Vasava v. DM, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 
3675 

Ascent Meditech Ltd. v. Union of India, (Bhargav D. Karia and D.N. Ray, JJ.), 2024 SCC OnLine 
Guj 4438 

Avdhesh v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 3680 
Bhavinbhai Harshadray Mehta v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 3656 
Dipak Babubhai Danidhariya v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 3677 
Dipakbhai v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 3659 
Dishita Wellness v. State of Gujarat, (S.V. Pinto, J.), 2025 SCC OnLine Guj 3649 
Dishita Wellness v. State of Gujarat, (S.V. Pinto, J.), 2025 SCC OnLine Guj 3650 
Gajadhar v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 3684 
Hasmukhbhai Jaymalbhai Patel v. Jamnaben, (Maulik J. Shelat, J.), 2025 SCC OnLine Guj 3664 
Himanshu v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 3679 
Hiteshbhai v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 3676 
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